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MINISTRY OF RAILWAYS
[North Central Railway (Bridge Line Unit)]
NOTIFICATION
Prayagraj, the 27th Febsruary, 2025

S.0. 1369(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act,
1989 (24 of 1989), the Central Government herby authorizes the officer mentioned in column (2) of the Table
below as ‘competent authority' to perform the functions as such authority under the said Act with effect from the
date of publication of this notification in the official gazette in respect of the Special Railway Project of
""Construction of 02-lane road over bridge in lieu of level crossing no. 540 at Km1422/16-18 in Agra-Palwal
Section in Agra Division of North Central Railway" in the state of Uttar Pradesh relating to sub division
mentioned in column (3), District mentioned in column (4) of the said Table for the public purpose of execution,
maintenance, management and operation of such Special Railway Project.

TABLE
Sr. No. Competent Authority Sub Division District
(1) ) 3 (4)
1. Special Land Acquisition Officer Chhata Mathura

(joint organization), Mathura

[F. No. NCR-HQOCENG(MIC)/19/2024-O/o DY.CE/Br./LIAGC (Computer N0.126916)]
S. C. JAIN, Principal Chief Engineer
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